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(b) if so, what are the reasons for
this;

(¢) whether Government propose to
appoint producers as well to these
commercial centres; and

(d) what are the functions of &
programme executive and station dir-
ector appointed at the centres?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI KUMUD-
BEN M. JOSHD): (a) Yes, Sir.

(b) Original programme production
work at the Commercial Broadcasting
Service is limited and the work is
mainly of an administrative and public
relations nature involving liason with
advertisers and scheduling of spols
ete. Engagement of producers at these
centres is not therefore, considered
justified.

(c) No, Sir,

(d) The Programme Executive at a
Commercial Broadcasting Service Sta-
tion undertakes the work of ensuring
cfficient ang smooth running of the
Service, including helping in the pro-
curement of business assigned to Com-
mercia] Broadcasting Service Stations,
by intelligently dealing with enquiries
frox_n the prospective advertisers, es-
lablishing liaison with the agencies,
listening to and approving the record-
ed spots supplied by the agencies,
ensuring the accuracy of advance pay.
ment ete. The Station Director in ad-
dition to exercising control over ad-
ministration and accounts of the Com-
Mmercial Unit ig also entrusted with the
Wwork of selling of a fixed quota of
a_dVertisement time, He is also respon-
81b1_e for planning, presentation, co-
ordination and contro] of the program._
Me ang other activities undertaken by
the staff,

3041 LS—4

WA fawmr & wemia 3w
wegfaat

3005. «t arfews wa=xv :
=Y FPATTE QI

T Rifsan, @A st SqwE
HAl UF I I FAT ST fF

(¥) wmaw fawvwr & o#@id
fage wav fafaaem wfufas Fwafay
T AW FT & Ak SAR ¥ waEw
FHAT T A IJATE AT 8

(@) 378 & ooy =T WO
Ffaat & a9 #Aife &1 WA
=T oF\T g,

(7) 1974 & 1979 WX 1980
& A qEEAR I FWEED g@ra
fF W g w fagte w1 FeAt-
R AR IR AT ;T g WK

(¥) 1974 & 1979 % TR
YA T FeEl gra faRwi &
WS T I, WA, TATEN,  qhArar
wew, s wifx #Y afer wEEEET
AT 77 ®WT =/ T F?

R {waw, E@T W AW wAY
(= tF R &SY): (F) W (@)
7 W oSt & famto & oy g
& FEfaa) § A1 9T 9EF T @
feacooa & fag g, [wvara §
vat war2faq seatL.'T. 1540/80]
fom 2o ¥ oo wwafaa) &Y g w-



99 Written Answers
gl fea 8, oTR A WAT T
_%mﬁ'zmt.w\w’rmﬁwa’rﬁ
. BYgwT WAt @ freior § st gy R
wrqfdl & At § g A H Wine
o e o | & #IC /9T 2 )
e g o @ § 0

(7) w@Er W g Y qWiR A
77 AR | AgifaRereE arfufes 41t
oA W ifeady sawar gra w94t
g efefeEs amw 'RA 3T TR
1m111ﬁufaa’rtmmmgwﬁ
7 gwifae feg oma £

(o) =iwed wix wowl § "efua
Fefrat # s # wdfeq gEaT A
zoriA Frr o faaor gd I awr gaw
97 W@r § [wama § @ wr ifed
wear [.T.-~1540/80]

Import of formulated herbicide and
weedicide

3006. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of PETRO.
LEU’M, CHEMICALS AND FERTILI-
ZERS be please to state:

(a) is it a fact that target of the
teg industry to produce 1,500 million
kilogram of made tea by the end of
this century. with a view to boost Tea
Export by India has been retarded
due to ben imvosed by the Govern.
ment against import of formulated
herbicide and ‘weedicide very much in
need for protection of young tea
. plants partmularly from 0 to 5 years
as also agains{ formulation in India;

(b) whether the ban which harms
the highest foreign exchange earning
tea production will continue whilst
fertilizers, and other inputs are being
imported; and

"(c) it so, why such  policy detri-
mental to the tea industry is peing
followed?

 DECDMBER 9, 1980 ~ Written Answers = 100

" THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P, C. SETHI). (a) The Tea
Board has prepared g perspective plan
for the production of 1200—1400 mil-
lion kilogram of tea by the turn of
the century. Although import of the
formulatea pesticides, including weedi-
cides and herbicides is banneq, there
is a provision for their need.based
imports through a public sector
agency, and as such Tea industry’s
essential requirements of -imported
weedicides/herbicides etc., can still be

imported through a public sector
agency, '
(b) and (c). Do not arise. i

Oil-basedvgas basedycoal based ferti-
lizer projects

3007. PROF, MADHU DANDAL
VATE; Will the Minister of PETRO-
LEUM  CHEMICALS AND FERTILI-
ZERS be pleased to lay 5 statement
showing:

(2) what are the resnective number
of oil based, gas based and coal based
fertilizer projects in the country;

(b) after the rise in prices of the
petroleum products what are the res-
pective fuel bills of these three types
of fertilizers; and

(¢) what steps are proposed in the
future to reduce the fue] expenditure?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI DALBIR SINGH); (a) The
number of nitrogenous fertilizer plants
using different feedstocks is indicated
below:—

Feedstocki Used Numbser of
Plants
Naphtha . . 14
Gag . 5
Naphtha /Gag . 1
Naphﬂha/Coke Oven Gas 1
Coke 1
Electrolytic Hydrogen 1
Fuel Oil/ISHS . 5
Coal . . 2






